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10 serve as members of the Committee
on Public Undertakings for the term
beginning on the Ist May, 1974 and
ending on the 30th Apnl, 1975".

MR SPEAKER The question s

“That the members of this House
do proceed to elect n the manner
required by sub-rule (1) of Rule 312B
of the Rules of Procedure and Conduct
of Business in Lok Sabha, fifteen
members from among themselves to sene
as members of the Commuttee on Public
Undertakings for the term beginming on
the Ist May, 1974 and ending on the
30th April 1975,

The motwon wat adopted

SHRIMATI  SUBHADRA JOSHI
T beg to move

“That this House do recommend to
Rajya Sabha that Rayva Sabha do agree
to nomnate seven members from Rajya
Sabha to assoctate with the Committee
on Public Undertakings of the House
for the term beginning on the st May
1974 and ending on the 30th April 1975
and do communsicale to this House the
names of the members so nomimated bv

Rajys Sabha™
MR, SPEAKER The gquestion is

“That this Houwse do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate seven members from Rajya
Sabha t0 assocute with the Commuttee
on Public Undertakings of the Housce
for thederm boginning on the ist May,
1974 and ending on the 30th Apnil 1975,
sad do commumcate to thas House
the namos of the members wo nominated
by Rajays Sabdbha”,

The mation was adopted
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PLANTATIONS LABOUR (AMEND-
MENT) BILL

CONCURRENCF IN RAJYA SABHA RECOMMENDA~
TION T0O APPOINT MEMBER TO JOINT COMe
MITTIE

THF MINISTER OF LABOUR (SHRI
RAGHUNATHA REDDY ) I beg to
move

“That this House do concur in the
recommendation of Raja Sabha that
Lok Sabha do appommt a member of
Lok Sabha to the Jont Committee of
the Houses on the Bill further to amend
the Plantations Labour Act, 1951, m
the vacancy caused by the resignation
of Shnn G Venkatswamy and do resolve
that Shrt Balgovind Verma be nominated
to the sard Joint Commuttee to fill the
acancy”

Mr SPEAKER The question 15

“That this House do concur m the
recommendation of Rajya Sabha that
Lok Sabha do appoint a member of
Lok Sabha to the Joint Committee of
the Houses on the Bill further to amend
the Plantations Labour Act, 1951, m
the vacancy caused bv the resignation
of Shri G Venkatwwamy and do resolve
that Shn Balgovind Verma be nominated
to the said Jont Commuittee to fill the
‘,,I :Inc!,'i

The mohon was adgpted

SHRI JYOTIRMOY BOSU (Diamond
Harbour) May [ with your permission
rame an wsue ! That 1s regarding lock-out
by Coca Cola Company 1 have wntten
about that three tumes

MR SPEAKIR Mr Bosu, do not
rarve that without my permyssion 1 did
Bot give jou the permusion. 1 have not



